Note: No Mention will be permitted without prior consent of the other side.

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 24.04.2025 (THURSDAY)

10:30 AM

CHENNAI BENCH (HYBRID MODE)

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) K Paramasivam Mr. PJ Rishikesh
(Ins) No. 216/2025 Discharged Director
Sri Maharaja Oil
Imports and Exports
India Pvt. Ltd.
Vs
R Raghavendran
RP (Now Liquidator)
Sri Maharaja Oil
Imports and Exports
India Pvt. Ltd.
Defective Case
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
2. | Comp App (AT) (CH) MCM Pacific Pte Ltd Mr. Sameer Kumar
(Ins) No. 189/2025 Vs
Pankaj Dhanuka
(With defects) Liquidator of Lanco
Kondapalli Power Ltd.
For Orders/Clarification
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
3. | Comp App (AT) (CH) T Venkattram Reddy Ms. Krutika Raghavan Mr. Shabbeer Ahmed
(Ins) No. 383/2022 Vs R1
For Stay L&T Finance Ltd. & Anr Mr. Philip Mathew R2
IA No. 909/2022
To Adv. Hg.
IA No. 715/2024
4. | IA No. 380/2025 T. Johnson, Mr. Pawan Jhabakh Mr. NP Vijaykumar- R2

(For Additional Docs)
in

Comp App (AT) (CH)
(Ins) No. 372/2023
For Stay

IA No. 1136/2023
For Exemption

IA No. 1137/2023

Shareholder and
Suspended Director of
the Corporate Debtor,
Jeffson Universal
Logistics Pvt. Ltd.

Vs

Anil Kumar Khicha, IRP
of Jeffson Universal
Logistics Pvt. Ltd. &
Anr.



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

5. | Comp App (AT) (CH) Employees’ Provident Mr. R Vishnu
(Ins) No. 290/2024 Fund Organisation
For Direction Rep. by its Regional
IA No. 761/2024 Provident Fund
For Stay Commissioner
IA No. 764 /2024 Vs
Kanakadhara Ventures
Pvt. Ltd. Rep. by its
Liquidator Rajesh
Chillale & Anr.
6. | IA No. 379/2025 Sudalagunta Jayaram Mr. Avinash Krishnan Mr. B Dhanaraj- R1

(For Additional Docs.)
in

Comp App (AT) (CH)
(Ins) No. 369/2024
For Stay

IA No. 1013/2024
For Exemption

IA No. 1014/2024

Chowdary

Vs

Southern Power
Distribution Company
of A.P. Ltd. & Anr.

Ravi

Ms. Prabha Prasad- R2

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
7. | Comp App (AT) (CH) Sequent Electricals Mr.A Saravanan & S. Mr. Kumarpal R
(Ins) No. 25/2021 Vs Santhosh Chopra
To Dispense with Refex Energy Limited
IA No. 59/2021
8. | Comp App (AT) (CH) Metals and Metal Mr. Bharat B Jain Mr. KK Vijay
(Ins) No. 216/2023 Electric Pvt. Ltd. Vigneshwar
Vs
Prince Foundations
Ltd.
9. | Comp App (AT) (CH) Madhu Desikan Mr. B Ramana Kumar Mr. AG
(Ins) No. 83/2024 Liquidator of Sathyanarayana
Connexions Retail
Stores Pvt. Ltd.
Vs
Deutsche Bank
WITH
10. | Comp App (AT) (CH) Madhu Desikan Mr. B Ramana Kumar Mr. AG
(Ins) No. 84/2024 Liquidator of Sathyanarayana
Connexions Retail
Stores Pvt. Ltd.
Vs
Deutsche Bank
11. | Comp App (AT) (CH) State of Tamil Nadu Mr. B Vijay Mr. Ravi Rajagopalan
(Ins) No. 148/2024 Commercial Taxes & R2- R4
Registration Dept. Rep
by Thiru S. Gobi,
Asst. Commissioner
Vs
J. Karthiga, RP, GK
Stee & Allied Industries
Ltd.& 4 Ors
12. | Comp App (AT) (CH) CA Mahalingam Suresh | Mr.AG Sathyanarayana | Mr. MS Viswanathan

(Ins) No. 30/2025
For Stay
IA No. 117/2025

Kumar, Liquidator of
Easun Reyrolle Ltd.
Vs

Regional Provident
Fund Commissioner II
Employees Provident
Fund Organisation,
Koramangala




13.

Comp App (AT) (CH)
(Ins) No. 179/2025

Regional Provident
Fund Commissioner II
Employees’ Provident
Fund Organisation,
Koramangala

Vs

Mahalingam Suresh
Kumar, Liquidator of
Easun Reyrolle Ltd.

Mr. MS Viswanathan

14.

Comp App (AT) (CH)
(Ins) No. 67/2025

Meja Urja Nigam Pvt.
Ltd.

Vs

Sutanu Sinha
Liquidator of IVRCL
Ltd.

Mr. Avinash Krishnan
Ravi

Mr. Nithyavendhan K

15.

Comp App (AT) (CH)
(Ins) No. 150/2025

Indian Bank SAMB,
Chennai

Vs

KR Tirumuruhan

Mr. Pranava Charan

For Hearing

(Ins) No. 200/2023

India Pvt. Ltd. & Anr.
Vs
Southern Power
Distribution Company
of Telangana Ltd. &
7 Ors.

WITH

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
16. | TA (AT) No. 126/2021 Chandrasekaran Mr. RL Sinha Mr. Avinash Krishnan
(Comp App (AT) No. Ananthanarayanan Ravi
05/2021) Vs
Registrar of
Companies, Chennai
17. | Comp App (AT) (CH) Union of India Mr. Avinash Krishnan Mr. Prahalad K Bhat
No. 39/2021 Vs Ravi R2
Megacity (Bangalore) Mr. Joseph Pookkat
Developers and Mr. T Ravichandran
Builders Ltd. & 2 Ors.
WITH
18. | Comp App (AT) (CH) Union of India Mr. Avinash Krishnan Mr. Prahalad K Bhat
No. 40/2021 Vs Ravi R2
Megacity Bangalore
Developers and
Builders Ltd. & Anr.
WITH
19. | Comp App (AT) (CH) Union of India Mr. Avinash Krishnan Mr. Prahalad K Bhat
No. 41/2021 Vs Ravi R2
Megacity Bangalore
Developers and
Builders Ltd. & Anr.
20. | Comp App (AT) (CH) Aditya Kedia & Anr. Mr. Arun C Mohan Mr. Adithya Reddy R1
(Ins) No. 185/2023 Vs Mr. D Narendar Naik
Southern Power R3- R5
Distribution Company Mr.Y Suryanarayana
of Telangana Ltd. & R7
7 Ors.
WITH
21. | Comp App (AT) (CH) Reactive Metals of Mr. Y Suryanarayana Mr. Adithya Reddy R1

Mr. D Narendar Naik
R3- R5 R7

Mr. Arun C Mohan R6
R8




22. | Comp App (AT) (CH) Shiv Ratan Pareek & Mr. D Narendar Naik Mr. Adithya Reddy R1
(Ins) No. 228/2023 Anr. Mr. Arun C Mohan R3
Vs R4
Southern Power Mr. Y Suryanarayana
Distribution Company R5
of Telangana Ltd. &
7 Ors.
23. | Comp App (AT) (CH) The Deputy Assistant Mr.AG Sathyanarayana | Mr. Avinash Krishnan
(Ins) No. 279/2023 Commissioner (State Ravi-R1
For Stay Tax), Andhra Pradesh Mr. NP Vijaykumar R2
IA No. 853/2023 Vs
Agrigo Trading Pvt. Ltd.
& Anr.
24. | Comp App (AT) (CH) V. Mahesh, Suspended | Mr. CV Shailandhran Mr. Mayan H Jain R1

(Ins) No. 329/2023
For Stay

IA No. 994/2023
For Exemption

IA No. 995/2023
To Adv. Hg.

IA No. 1200/2024

Director of the Karvy
Data Management
Services Ltd.

Vs

Allied Hi-tech
Industries Pvt. Ltd. &
2 Ors.

Mr. Jerin Asher Sojan

Mr. Bendi Raviteja R2
& R3

25. | Comp App (AT) (CH) Sanyog Kumar Thakur | Mr. S Chidambaram, Mr. Y Suryanarayana
No. 35/2024 Vs PCS R1-R4
For Stay Star Agrotech Pvt Ltd
IA No. 611/2024 & 3 Ors.
For Urgent Hearing
IA No. 1312/2024
26. | Comp App (AT) (CH) Municipal Corporation | Mr. Arun Karthik Mr. Ashwin Shanbhag
(Ins) No. 112/2024 of Greater Mumbai Mohan R1
For Stay Vs Juris Corp- R2
IA No. 300/2024 Abhilash Lal, RP of
Seven Hills Healthcare
& Anr.
WITH
27. | Comp App AT) (CH) Municipal Corporation | Mr. Arun Karthik Mr. Ashwin Shanbhag
(Ins) No. 200/2024 of Greater Mumbai Mohan R1
For Exemption Vs Juris Corp &
IA No. 545/2024 Abhilash Lal, RP of Mr. Avinash Krishnan
Sevenhills Healthcare Ravi- R2
Pvt. Ltd. & 2 Ors. Mr. Abhishek
WITH Jenasenan- R3
28. | Comp App (AT) (CH) Municipal Corporation | Mr. Arun Karthik Mr. Ashwin Shanbhag
(Ins) No. 216/2024 of Greater Mumbai Mohan R1
For Exemption Vs Juris Corp &
IA No. 578/2024 Abhilash Lal, RP of Mr. Avinash Krishnan
Seven Hills Healthcare Ravi- R2
Pvt. Ltd. & 2 Ors Mr. Abhishek
Jenasenan- R3
WITH
29. | Comp App (AT) (CH) Municipal Corporation | Mr. Arun Karthik Mr. Ashwin Shanbhag
(Ins) No. 236/2024 of Greater Mumbai Mohan R1
For Stay Vs Mr. Avinash Krishnan
IA No. 627/2024 Abhilash Lal, RP of Ravi- R2
Sevenhills Healthcare
Pvt. Ltd. & Anr.
WITH
30. | Comp App (AT) (CH) Municipal Corporation | Mr. Arun Karthik Mr. Ashwin Shanbhag

(Ins) No. 237/2024
For Stay
IA No. 628/2024

of Greater Mumbai
Vs

Abhilash Lal, RP of
Sevenhills Healthcare
Pvt. Ltd.

WITH

Mohan




31.

Comp App (AT) (CH)
(Ins) No. 253/2024
For Exemption

IA No. 680/2024
For Stay

IA No. 681/2024

Dr. Renuka Rani
Maganti
Vs
Abhilash Lal, RP & 2
Ors.

WITH

Mr. Dwarakesh
Prabhakaran

Mr. Ashwin Shanbhag
R1

Mr. Abhishek
Jenasenan- R3

32.

Comp App (AT) (CH)
(Ins) No. 256/2024
Leave to file

IA No. 685/2024
For Exemption

IA No. 686/2024
For Stay

IA No. 687/2024

Dr. Renuka Rani
Maganti

Vs

Abhilash Lal, RP & 2
Ors.

WITH

Mr. Dwarakesh
Prabhakaran

Mr. Ashwin Shanbhag
R1

Mr. Abhishek
Jenasenan- R3

33.

Comp App (AT) (CH)
(Ins) No. 462/2024
For Stay

IA No. 1261/202

Jitendra Das Maganti
Vs

Abhilash Lal, RP of
SevenHills Healthcare
Pvt. Ltd.

Mr. Dwarakesh
Prabhakaran

34.

Comp App (AT) (CH)
(Ins) No. 286/2024
For Exemption

IA No. 751/2024

Bharat Heavy
Electricals Ltd.

Vs

Alaknanda Hydro
Power Company Ltd.

Mr. Sushil Kumar

Mr. Anant Merathia

35.

Comp App (AT) (CH)
(Ins) No. 311/2024
For Stay

IA No. 830/2024

Sardarmal Kothari
Vs
CA Mahalingam
Suresh Kumar,
Liquidator of Kamachi
Industries Ltd. & 2
Ors.

WITH

Mr. PJ Rishikesh

Mr.AG Sathyanarayana
-R1
Mr. Abhishek Swaroop-
R2

36.

Comp App (AT) (CH)
(Ins) No. 358/2024
For Stay

IA No. 981/2024
To dispense with

IA No. 982/2024

Sardarmal Kothari
Vs
SPP Insolvency
Professional LLP,
Liquidator of Kamachi
Industries Limited & 2
Ors.

WITH

Ms. R Moneshaa

Mr.AG Sathyanarayana
-R1
Mr. Abhishek Swaroop-
R2

37.

Comp App (AT) (CH)
(Ins) No. 359/2024
For Stay

IA No. 983/2024

Sardarmal Kothari

Vs

SPP Insolvency
Professional LLP,
Liquidator of Kamachi
Industries Limited & 2
Ors.

Ms. R Moneshaa

Mr.AG Sathyanarayana
-R1
Mr. Abhishek Swaroop-
R2




INSTRUCTIONS FOR SMOOTH VC HEARINGS

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
3. After joining, it must be ensured that the video is always on ‘OFF’> mode and the Mic is always on MUTE mode. Video
should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for
hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic
MUTED.
4. Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
5. The appearance slips may be sent at: vcnclatchennais@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
7. For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan
(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com

S

By the order of Hon’ble Member (Judicial)
Chennai Bench
Copy to:

1. Notice Board
2. Website: www.nclat.nic.in
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